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INDIANS ARRESTED IN SOUTH AFRICA

*394. Shri S. N, Das: Will the Prime
Minister be pleased to state:

(a) the total number of persons of
Indian origin who have been armstad

mlnstApatheid

(c) in how many cases persons ar-
rested have been punlshed with whip-
ping?

The Deputy Mimister of External
Serarate B sh&‘wmg e mumber
arate figures num
Efppersons of Indian origin arrested in
the passive resistance campaign in
South Africa, are not available. The
total number of non-European volun-
?}eg;s reported arrested so far is over

{b) Reports of severe sentences and
harsh treatment meted out to passive
resisters, police excesses and intimida-
tion have been received.

(¢) No information abbut the num-
ber of persons punished with whipping
bas been received.

Shri 8. N. Das: May I know under
what laws these satyagrahis are being
punished?

Shri Anil K. Chanda: The laws gene-
rally operating are what are known as
the Apartheid Policy of the South
African Government.

Shri 8. N. Das: May I know the num-
ber of persons of Indian origin who

have fallen a victim to the shooting
order?

Shri Anil K. Chanda: Not any, our
information.

Shri 8. N, Das: May I know, Sir,
whether any monetary help has so far
been sent from lnd,latothesesuﬂ
ers?

Shri Anil K. Chanda: Officially we
have sent no money.

Shri Syamnandan Sahaya: May T

know whether Government has made
any effort to find out in .what way
Indians have suffered in these troubles
that are going on in South Africa?

Shri Anil K. Chanda: Quite a large
number of Indians have been arrested
and convicted. So far as shooting is
concerned, we have no information
about Indians being shot at.
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Shri Velayndhan: May I know whe-
ther Government have received :&7
suggestion to send a non-official or
cial delﬁﬂon to South Afwica of pro-
minent ian citizens?

The Prime Minister (Shri Jawaharial
Nehru): We have no such intention.

Sbri Velayudhan: I want to know
whether Government have recewed any
suggestion?

"Mr. Bpeaker: This matter cannot be
carried on any further. It is under the
control of a foreign independent Go-
vernment.

Shri N. Sreekantan Nair: Are the
Government aware that there is a cer-
tain section in South Africa itself which
is against Apartheid and whether those
people are participating in the move-
ment and if so, how many?

Shri Jawaharlal Nehru: We are aware
of that fact, Sir, but we have not got
figures of the various sections of the
population there.

CorroNn TEXTILE INDUSTRY (WORKING
PARTY REPORT)

*395. Shrj S. N. Das: Will the Miniu-
ter of COmmerce and Industry be
pleased to state:

(a) whether the Working Party for
Cotton Textile Industry as finished
its work and submitted its report;

(b) what are the important recom-
mendations made by the Party; and

{c) whether any action has been
taken on the recommendation of the
Party to reduce the cost of production?

The Minister of Commerce and In-
dnstry(ﬂhrl'!‘ T. Krishnamachari):
(a) Yes.

(b) and (c). The report is a volu-
minous one and is now being printed.
It is proposed to publish the report.
The recommendations made by the
Working Party are being examimed by
Government, necessary action
thereon will be taken after Govern~
ment have come to definite decisions.

Shri 8. N. Das: May I know, Sir,
when the report was received by the
Government?

Shri T. T. Krishnamachari: I be-
lieve about 4 months ago.

Shri S. N. Das: May I know, Sir,
what are the reasons for the delay
in the printing of this report in view
of the fact that the Committee was
appointed in June, 1950, and why the
report was submitted late?





